HIGH COURT OF CHHATTISGARH, BILASPUR

NOTIFICATION

No. 11034/A.R.(J)/2009 Bilaspur, dated 24/08/2009

. -

As directed, henceforth all the Single Bench matters
relating to Judicial Officers of the State shall be listed before the

Single Bench of Hon’ble Mr. Justice Sunil Kumar Sinha.

By the order of Hon’ble the Chief Justice,

g

(N.D. Tigala)
Additional Registrar (Judicial)



